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Will the Minister of ENVIRONMENT AND FORESTS be pleased to state:

(a) whether the Government has undertaken a study to assess the impact of waste-to-energy plants on the environment; 

(b) if so, the details thereof; 

(c) whether waste-to-energy plants can release fumes that are toxic and that energy from waste is more costlier than other sources of
renewable energy; 

(d) if so, whether the Government proposes to look for new and environmentally sustainable ways of managing waste, like recycling
and composting; 

(e) if so, the details thereof; 

(f) whether the Government has considered promoting organic waste processing;and 

(g) if so, the details thereof including funds spent on the same?

Answer

MINISTER OF STATE (INDEPENDENT CHARGE) FOR ENVIRONMENT AND FORESTS (SHRIMATI JAYANTHI NATARAJAN) 

(a) to (g) The Central Pollution Control Board has carried out the Technical Evaluation of Municipal Solid Waste (MSW) based Waste-
To-Energy (WTE) plant at Okhla, Delhi. Such plants can release toxic gases in case necessary Air Pollution Control Devices (APCDs)
are not installed. The WTE Plant at Okhla is equipped with the necessary APCDs. The Delhi Pollution Control Committee (DPCC)
monitored this plant and the parameters are found to be within the prescribed limits. 

The cost of power generation from urban and industrial waste is about Rs.2.50 to Rs. 4.00 per unit of electricity depending upon the
types of wastes and the technology deployed. This cost is competitive with the cost of power generated from conventional resources. 

The management of municipal solid waste is a State subject and it is the responsibility of the State Governments/ Urban Local Bodies
to plan, design, execute and operate the waste management schemes in urban areas of the country. The Central Government acts as
facilitator in framing broad policies, programs and guidelines on municipal solid waste management. 

The norms for collection, segregation, processing and disposal of the waste have been laid down under the Municipal Solid Wastes
(Management and Handling) Rules, 2000. The rules, inter-alia, prescribe specifications for landfill sites, standards for composting,
treated leachates and incineration. 

The Ministry of New and Renewable Energy (MNRE) is implementing a program on energy recovery from urban and industrial wastes,
by providing central financial assistance in fixed amounts limited to 20% of the project cost for setting up biomethanation and power
generation plants. MNRE has supported about 120 waste to energy projects so far including biomethanation projects and spent Rs.
66.33 crores and Rs.12.44 crores during 11th five year plan and first year of 12th five year plan respectively. 
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